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Title: Motion regarding 18th Report of the Business Advisory Committee (Motion Adopted)..

HON. SPEAKER: Item No.20, Shri Rajiv Pratap Rudy.
Gt Fie1ex 39T (Garcar) & adican, 911 331 UT vap wige Sifw i &

wiera Ry 3w safdrar sigrea & asw A aen Fadk orf sgrer ¥ wsa g (off welta gana =8): ang sl &3 d@re @ 3., (o) wft ged @ A e
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HToToflel 3TEALT : UGl Jorepl aletal dl difome, Jara! drefle A1 waar difsm
E (S siz))
SHRI RAJIV PRATAP RUDY: Madam, I rise to move the following:-

"That this House do agree with the Eighteenth Report of the Business Advisory Committee presented to the House on 6t May, 2015. "

HON. SPEAKER: Mation moved:

"That this House do agree with the Eighteenth Report of the Business Advisory Committee presented to the House on 6" May, 2015. "

HATGTONRT 31€AST | JUDB] S UL T DEoll 37
Q. FHiote 21T & Aidlewn, Po oldl weon &, @ eitst wide aifw ansz & 288(1) amu 3Rau s wirdt w1 dasker aen de?

"It shall be the function of the Committee to recommend the time that should be allocated for the discussion of the stage or stages of such
Government Bills and other business as the Speaker, in consultation with the Leader of the House, may direct for being referred to the
Committee.”

Rule 31, denotes the List of Business, how the List of Business is to be prepared. We have got a copy of the List that the Business Advisory
Committee has finalised and in that time for about seven Bills has been allotted. Today, when I saw the List of Business at Item No.25 it is written:

"Shri Arun Jaitley to move that the Bill to make provisions for undisclosed foreign income and assets, the procedure for dealing with such
income and assets and to provide for imposition of tax on any undisclosed foreign incomea€|etc. etc., be taken into consideration."

And then he has to move that the Bill be passed.

This Bill is nowhere mentioned in the Business Advisory Committee List. We have mentioned in this House, time and again, that either you
scrap, dismantle the Business Advisory Committee otherwise, whatever the Ministers want to include, you include them in the Report of the
Business Advisory Committee. At least in this Report this Bill has not been mentioned. That is all I want to mention that let us keep the tradition of
taking everything that is being placed before the House because we were given today in the House a copy of the Constitution (Amendment) Bill on
Indo-Bangladesh Agreement. That is mentioned in the Business Advisory Committee Report. Why is this Bill on Undisclosed Foreign Incomes and
Assets not included and what is the great hurry that it will have to be taken into consideration today and then passed when we are on the last leg of
this Session? That is why I want to ask, this is my point of order, that either you change the List of Business or you change the procedure of the
Business Advisory Committee.
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HON. SPEAKER: That is why, no rule is violated.
...( Interruptions)
oft arsita gamar =81 ¢ Arreroft e dia-da 3 sows O @ X wa el Fardt St @ A, .. (@raron)
HAToTolleT 3rE=TeT & teftar amy dfer) dfor aar f&em &) amu witer dfeey
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HON. SPEAKER: I have given my ruling. I know. witsr, oo arer aifery



3€| (craurer)
HON. SPEAKER: Rudyji, I am not allowing you.
...(Interruptions)
HON. SPEAKER: I have given my ruling. You please sit down.
...(Interruptions)
FToTolleT IETST | UM Hieior a ardl domr 3, witer 2@y I have given the ruling. bz o gten 2
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HON. SPEAKER: When I have given my ruling, Mr. Rudy should not interfere.
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HON. SPEAKER: I have given my ruling.
The question is:

"That this House do agree with the Eighteenth Report of the Business Advisory Committee presented to the House on 6th May, 2015."

The motion was adopted.

HON. SPEAKER: Now, we will take up 'Zero Hour".



